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41. Construction of Buildings for 1? 
Hi£h Schools.

42. Organisation of seminars and 
etc.

45. Creation of 2 offices oi Inspec­
tresses of Girls schools. .

44. Creation of an additional office 
Of Hie regional Deputy Director of 
Public Instruction.

45. Provision of Jeeps to District 
Educational Officers.

(b) Rs. 17176 lakhs is proposed to 
be given.

University Grants Commission
1399. Shri M. V. Krishna Rfto: Will 

the Minister of Education be pleased 
to state the amounts to be allotted to 
the various universities in Andhra 
Pradesh by the University Grants 
Commission during 1958-59?

The Minister of Education (Dr. K. 
L. Shrimali): A sum of Rs. 33,97,003 
is lik e ly  to be allotted to Universities

State Scctor

Scheduled Tnbes 
Scheduled Castes
Ex-Criminal Tribes . . . .  
Other Backward Classes

T otal

of Andhra, Osmania and Sri Venka- 
teswara in Andhra Pradesh during
1958-59.

Welfare Schemes for Scheduled Castes 
and Backward Classes

1400. Shri M. V. Krishna Rao: Will 
the Minister of Home Affair* be
pleased to state:

(a) the total amount of grant-in-aid 
allocated to the Andhra Pradesh for 
the welfaie schemes for Scheduled 
Castes, Scheduled Tribes and other 
Backward Classes for 1958-59; and

(b) whether any intensive Multi­
purpose Project is being started during 
the same period7

The Deputy Minister of Home 
Affairs (Shrimati Alva):

Allocation Central 
made share of 

during expenditure 
1958-59

Lakhs Lakh*

42-62 21-31

2589 12-94
3-16 1-58

4'33 2-»7

76-00 38-00

Central Sector 
Scheduled Tribes 
Scheduled Castes 
Ex-Criminal Tribes

19.33 19-33
9-44 9’ 44
i-66 x-66
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